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Misuse of Allocation meant for Stag-
ing Plays concerning India's Freedom
Struggle by Song and Drama Divi-

sion
1584. SHRI H. M. PATEL: Will the
Minister ot INFORMATION AND

BROADCASTING be olcased to slute

(a) whether allocation made by
Goverament for staging plays con-
cern'ng India’s Freedom struggle was
being misused by the Song and Dra-
ma Division;

(b) it so, whether any enquiry has
been held in the matter; and

(c) it so. the result thereof?

THE DEPUTY MINISTR IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) No allocation has
been made to the Song and Drama
Division for staging plays on India’'s
freedom struggle and so, the question
of misuse of funds on this account
does not arise.

(b) and (c). Do not arise.

Registered Capacity of Indian Tobac-
co Co—Exceeded

1585, SHRI MADHU LIMAYE: will
the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether the, Imdian Tobacco
Company has exceeded the registared
capacity;
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(b) whéthier the &rdulds reliting to
expapsion ufito 25 par  dng of the
registered capacily was hgt’ mean{ for
foreign mo; Hes in hon-esséhtial
sectors; and

(c) if the answer to (a) and (b) 1s
in the affirmative, the regsons for the
delay by the Governmeént in dirccting
the 1T.C. and itz inter-cofinected
companies to revert back to their
original capacities so that new units
in Public and Private Seétors can
come up?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI PRANAB KU-
MAR MUKHERJEE): (a) to (c¢}. The
regisiration cert:ficate 1ssued to the
Indian Tobacco Company did not men-
tion any specific figure of capacity as
the form of the certificate did not
provide for this detail.

All industrial undertakings whether
belonging to foreign compunies ar not
are free to increase the production of
the articles for which they are licens-
ed or registered uvto 25 per ceni of
the capacity so licensed or registered
subjeci to certain conditions.

Monopoly of EMI/HMV in Gramo-
phone Records

1586. SHRl MADHU LIMAYE: Will
the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether the Government are
aware that EMI/HMV has a domhant
position in respect of marketing and
production of gramophone records;

(b) if so, their share in the produc-
tion and sales of these records in the
country;

(c) whether the Company is using
its monopoly position. to exploit the
prtistes and dealers; and

(d) the steps the Government pro-
pose to take to hrveak its monopoly of
production and sales to ensure a fair
deal to the artistes snd deslerg wnd
bring the prices dowm?





